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6% Floor, Block-3,
CGO Complex, Lodhi Road,
=% fxeeh/ New Delhi- 110003
fadife / Dated: 12 August 2026
ORDER

Hon’ble Member (Judicial) Shri Manni Sankariah Shanmuga Sundaram
shall hear the matters listed before NCLT New Delhi (Court No. V) on 24.08.2026,
25.08.2026, 27.08.2026 & 28.08.2026 through Video Conferencing from NCLT
Chennai Bench.

The Joint Registrar, NCLT Chennai Bench, is directed to ensure that
necessary arrangements are in place for conducting the hearings during the said
period.

This issues with the approval of Hon’ble President, NCLT vide file no.
01/02/2026-NCLT (ND) dated 12t August 2026.

Any inadvertent error may be brought to the attention of the undersigned

(Utkateh Fadavl”

Registrar
Copy to:-

1. P.S. to Hon’ble President, National Company Law Tribunal, New Delhi.
5. Hon’ble Member, National Company Law Tribunal, Court no. V, New Delhi.
3. NCLT web site/ Notice Board.



